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MR. DEPUTY CHAIRMAN: Now, Shri Ram Vilas Paswan. ...(Interruptions)...

DR. V. MAITREYAN (Tamil Nadu): Sir, the association means same is the
problem in al the States. ...(Interruptions)... Sir, | associate myself with this issue.

SHRI M.P. ACHUTHAN (Kerala): Sir, | also associate myself with this subject.

SHRI K.N. BALAGOPAL (Kerald): Sir, | aso gave a notice for association
with this issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, al those who associated themselves with it,
their names should be added. ...(Interruptions)... Shri K.N. Balagopal, Shri M.P.
Achuthan, Dr. V. Maitreyan... ... (Interruptions)... Yes, al those associated themselves
with it.

SHRI K.N. BALAGOPAL: Sir, there is a criterion for calling the second Member
also, | think, if two names are there on one issue. ...(Interruptions)... Sir, | aso
gave a notice on this issue.

MR. DEPUTY CHAIRMAN: So, you can associate yourself with it; no problem.

SHRI K.N. BALAGOPAL: Sir, it is not a question of association. Sir, earlier,
the Chairman assured the House that there would be a separate discussion on this
issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You give a notice for that. ...(Interruptions)...

SHRI K.N. BALAGOPAL: So, there should be a separate discussion on this
issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is why | said, ‘for that, you have to give

a separate notice’; that will be examined. ...(Interruptions)...

SHRI K.N. BALAGOPAL: ..Railways and Defence. Defence is the major
purchaser.

MR. DEPUTY CHAIRMAN: Now, Shri Ram Vilas Paswan.

Demand for taking steps for use of Hindi or other Indian languages
besides English in proceedings of High Courts and Supreme Court
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SHRI TIRUCHI SIVA (Tamil Nadu): Sir, all Indian languges should be there.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: We will now take up the Motion of Thanks on
President’'s Address. ...(Interruptions)...

st UHET FESHE ;. W, IRl SR b HIW A SMue AT AW T forml
MR. DEPUTY CHAIRMAN: What is your problem? ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, | will take only one minute. w7, fe&ami
& W Gl odrEr g SR ¥E Sl WhW §, el Wed saO © fd A€ overwriting
g, dteration ¥, tampering 1 I8 U& criminal activity ¥1 safoy wgmeEst Sto@n
78 wea fo T e <w

MR. DEPUTY CHAIRMAN: That is over. ..(Interruptions)... That is over.
...(Interruptions)...

st UPTYr WESHY TR, g8 AT T o7l ue el diel oot Ruid o, afew
criminal activity & fau s @ S 8 @ SRd 2

MR. DEPUTY CHAIRMAN: Your Deputy Leader has made it very clear.

....(Interruptions)...

2 BT SESHY : W, ¥ W associate I gY A I ' g B @ Al
St g wRy

MR. DEPUTY CHAIRMAN: You are unnecessarily repeating it.....(Interruptions)...

St UHT TESHT : Th el N feam @1 v T8 fren § R feami @
O Al el fell § SI@l 31 W, 2013 F URA RO e o @Ry, w® w9

AN B

MR. DEPUTY CHAIRMAN: Okay, okay, that is fine. We will now take up
the Motion of Thanks on the President’'s Address. Shrtimati Renuka Chowdhury is
to move the Motion and speak.



